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SIIri Jadi.... Ram : Moat of our 
aerodromes are according to staDdards, 
where international servK:es, are nm, but, 
a laid down in the statement. moderni-
sation is a constant and ·continuous pro-
cess and we have always to be in touch 
with the technological process in the· work 
and try to bring our aerodromes up to the 
standard. 

Mr. Speabr.: The. questions are 
over. Now, we will take the second 
round, We will begin from 1948. 

N __ -CIaWi Collier)' 

*J:lNI. Jho. Rama Rao (OD behalf 
of SIIrI Cbattopeclhyaya aad Shrl 
x...th): Will the Minister of Labour 
be pleased to state: 

(a)wbether the Court of Inquiry 
appointed under Section 48 of Indian 
Coal Mines Regulatiom, 1926 to inquire 
into the conduct of the Manager held 
responaible for Jiewton-ChiIdi Colliery 
cliaaster in December, 1954 has submit-
ted its repon; 

(b) if so, whether Government have 
ClOI18idered the _; IIqd 

(c) what action hIlS been taken on the 
Report? 

The Depaty Mlaister of Labollr 
CShri Abid Ali) : Ca) No, Sir. 

Cb) and (<;). Do not arise. 

Dr. Ra_ Rao: May I blow when 
the report is expected to be lubmitted ? 

Shri Abid Ali: The m2tter has bCen 
before a law court. The proceeding, 
are almost over and the court was to give 
judgment and it seems lOme ban has CX)JDC 
I do not know; it does not say dearly that 
the proceedings should be stopped fur-
ther. After the ban is ~
be by the High Court or aome Other court 
-the court will prGCeed to gIVe judg-
1IICIrt. 

Dr ..... Rao. May I know whether 
GoYemment bas taken any Iteps to appeaJ 
against that ban? 

Shri AhId Ali: If necessary, they 
will c:enainly do. 

D_blialr of LIaea 

*lfSII. Shri S~ SlaP : Will 
the Minister of Ra1IWay. be plelllled to 
state: 

Ca) whether GoverJllDel1t are contemP-
lating any scheme to facilitate Fester 
number of trains runnU!J. on the same 
line by cbange of aignaJling system; 

Cb) the number of Iiaes that are going 
to be douhled in the Second Fil'e Year 
Pl8D 1IDd what woUld be the cost of luch 
1I0ubiing per mile;, 

Cc) whether in JapaD the new signal-
ling ~  has helped in doing away 
the doubling Qf lines and that also at a 
comparatively very low cost;' and 

Cd) if so, whether Government pro-
pose to .experiment this new system? 

The p..u.-tar)' SecrctaI'J' to 
the Miaiatft of Railwap aad T ..... -
J'!'rt (Shri Shahaa_z lChaa).: (a) ~  
Sir. 

(b) Z 7 Sections are proposed to be 
doubled' or Pl!rtia1ly doubled. The pre-
sent average cost of doubling would be 
about Rs. 7· 5 lakhs per mile for a broad 
gauge and Rs. 3' 6 lakhs per mile for 
metre gauge. 

(c) Modern signalling oilly helps to 
incrCllSe .capacity to a limited eKtent and 
in Japan advantage of this is tstcn wher-
ever additional capacity required is small. 

~ The matter is under examination. 

Shri SiDbaaaD Si'Dlrh: May I know. 
whether Government sent delegations to 
Russia and allo to Japan and' whether 
those delegatiors hve reported thllt by 
having a central sigr.al system this process 
can . be' very well facilitated and more 
trei:"1 can be run without this doubling? 

Mr. Speaker: Another question was 
answered recently. The hon. Member .. 
was not, probably, here. What was said 
was that this doubling or converting of 
lines cannot be diapenaed with but the 
necesaity may arise after a period of years 
and they will have to take it up then. 

Shri SiahaaaD Sqh: My question 
il this. There is a repon by government 
experts who visited ~ . that. this central 
signal system can aVOId doubling. 

Mr_ Speaker: What was said was 
that this kind of dOllbling cannot be 
avOided permanendy. Alter a period of 
years the suggestion may start agsin and 
they will I.-ve to tu, it up. The hon.. 
Member was not here; That was what 
was answered. 

Shrl Debeadra Hath Sanaa. May I 
know the names of the lines which are to 
be doubled during the Second Five Year 
~  . 
Shri SlIaIuIawa. 1Chaa. There i. a 

list of 29 line •. 

Mr. Speaker: All right; it may be 
laid on the Table. 
Shri B. S. MarthI': May I know 

whether the progre.1 on the Gudur-
Bezwacla line i. not up to the tuget and if 
10, the reaaons therefor? 
The JIlaiatn of RailWay. aad Traaa-
port (Shri Lsi Bahadur Shaatri): ~ at 
ia not my impression. But jf the bon. 
Member desires, I ean enquire about that. 
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Shrimati Renu Chakravartty: Sir, 
'1uestion No. 1980 may be answered. 

Mr. Speaker: AIe there any other 
Members present who were not present 
when their questions were called? 

Shri Kalrolkar, Question No. 1963, 
Sir. 

Mr. Speaker, I will take up Question 
No. 1980 after 1963· 

Jhansi Workshop 

*1963. {Shri K.Jrolkar: 
Shri D. C. Sharma: 

Will the Minister of Ran .... y. be 
pleased to state: 

(a) whether it is a fact that a "Self-
Improvement Trust" has been set up 
J?y Railway workers in the JhaI!si Workshop 
of the Central Railway: 

(b) whether it has been sponsored 
by Government; 

(c) if not, whether it has received 
recognition or encouragement from 
Government; 

(d) whether any tangible results have 
been shown in the direction of greater 
efficiency, morale, etc. by the members 
of the Trust; and 

, (e) if so, the steps Government propose 
to take to sponsor or encourage, such 
Trusts in all departments of all the Ra.lways ? 

The ParliameDtary Secretary to the 
Minister of Rail .... ys 8IId Tn.sPOrt 
(Shri SInIhD ..... z Kh8ll): (a) Yes. 

(b) YeS. 

(c) Do not arise. 

(d) and (e). In May 1956, the Railway 
Administrations were advised by the 
Railway Board to organise "Self-Improve-
ment Trust'; in Workshops, Running 
Sheds and C&W Depots. It is too early 
to report on results. The 
question of introducing such 
a scheme in other departments on Railways 
will be conoidered after experience 
has been gained with the preoent scheme. 

Sltt"l K,lrolk.r: Do these 'Trusts' 
Teceiveany financial aid from Government? 

Shri Sh .. h ..... a Khan, No great 
financial aid is required for starting this, 
scheme. It will be initiated in the, exiSting 
railway wo'rkshops and running sheds 
and I do not think any very ~ expendi-
ture is involved. In case there is, the 
G,neral Managers of the Railways con-
ern-d are em.powered to meet that 
xpenditur ... 
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